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The 21°" July 2026
SO 160 date 22" July 2026— In exercise of the powers conferred by Section 58
of the Code on Social Security, 2020 (36 of 2020), the Governor of Bihar is pleased to
appoint the officers specified in Column (2) of the Table below as the Competent Authority
for the purpose of determination of gratuity under the Code, in respect of establishments
situated in the areas specified against them in Column (3) of the said Table, for which the
State Government is the appropriate Government.

Schedule
Sr. No. Officer Jurisdiction
1 2 3
1 Deputy Labour Commissioner, Patna Patna, Nalal?da, Bhojpur, Rohtas,
Kaimur, Buxar
. . Gayaji, Aurangabad, Jehanabad,
2 Deputy Labour Commissioner, Gayaji Arwal, Nawada
3 Deputy Labour Commissioner, Munger | Munger, Lakhisarai, Shekhpura, Jamui
4 Deputy Labour Commissioner, Begusarai Begusarai, Khagaria
5 Deputy Labour Commissioner, Bhagalpur Bhagalpur, Banka
6 Deputy Labour Commissioner, Saharsa Saharsa, Supaul, Madhepura
7 Deputy Labour Commissioner, Purnia Purnia, Araria, Katihar, Kishanganj
8 Deputy Labour Commissioner, Darbhanga| Darbhanga, Madhubani, Samastipur
Deputy Labour Commissioner, Muzaffarpur, Vaishali, Sitamarhi,
9 Muzaffarpur Sheohar, East Champaran,
West Champarna
10 Deputy Labour Commissioner, Saran Saran, Siwan, Gopalganj

2. This notification will come into force from the date of its publication in the
Bihar Gazette.
(No. 01/COSS-10-02/2025-152/L.R.)
By The order of the Governor of Bihar,
Upendra Prasad,
Special Secretary to the Government.
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